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SHRI SUKHENDU SEKHAR ROY {West Bengal): Sir, | too associate mysell
with the matter raised by the hon. Member.

SHRI AHAMED HASSAN (West Bengal): Sir, I too associate myself with the
matter raised by the hon. Member.

SHRI D. P TRIPATHI (Maharashtra): Sir, I too associate myself with the matter
raised by the hon. Member.

SOME HON. MEMBERS: Sir, we too associate ourselves with the matter raised
by the hon. Member.

MR. DEPUTY CHAIRMAN: Now, Shri Narendra Budania. ...(Inferruptions)....

SHRI TAPAN KUMAR SEN: Sir, what about my Zero Hour mention?

. (Interruptions)...

Misreporting in social media regarding para-military forces
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MR. DEPUTY CHAIRMAN: Time is over. All those who associate their names
may be added. .. (Interruptions)...

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Sir, I associate myself with
the matter raised by Shri Narendra Budania.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, [ also associate mysell
with the matter raised by Shri Narendra Budania.

SHRI SHANTARAM NATK (Goa): Sir, [ also associate myself with the matter
raised by Shri Narendra Budania.

PROF. M. V. RAJEEV GOWDA (Kamataka): Sir, 1 also associate myself with
the matter raised by Shri Narendra Budania.

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, [ also associate mysell with the matter
raised by Shri Narendra Budania.

SHRI SUKHENDU SEKHAR ROY (West Bengal): Sir, I also associate myself
with the matter raised by Shri Narendra Budania.

SHRI B. K. HARIPRASAD (Karnataka): Sir, I also associate myself with the
matter raised by Shri Narendra Budania.
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MR. DEPUTY CHAIRMAN: Now, Shri Naresh Gujral. ...(Interrupiions)...

SHRI NARESH GUIRAL (Punjab): Sir, please, look at the time. ...(Inferruptions)...
Sir, look at the time; it should be changed. ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: Mr. Tapan Kumar, don't think that by intimidation,
you can get it. I go by the order. Sit down. .. .(Inferruptions).. 1 go by the
order. ...(Interruptions)... You cannot browbeat me and get it You are doing it

~{Interruptions)... | know what to do.

SHRI TAPAN KUMAR SEN (West Bengal): My position was much ahead.
{Interruptions)...

MR. DEPUTY CHAIRMAN: Yes; but when I called your name, vou refused it.
~{Interruptions)... That is not my fault. Sit down. . .(Interruptions).. 1 called you,

but you refused to speak. It is not my fault. . .(Interruptions)..

SHRI TAPAN KUMAR SEN: How was it possible? . .(Interruptions).. How
could T speak? ..(Interruptions)...

MR. DEPUTY CHAIRMAN: I know about the position. Sit down. .. (Interruptions)...
You cannot browbeat me and get it. ...(Interruptions)... Shri Naresh Gujral

Statement issued by the Ministry of External AfTairs condemning the

resolution passed by the Legislature of Ontario, Canada

SHRI NARESH GUIRAL (Punjab): Sir, 31st November, 1984, was, perhaps, the
blackest day in the history of Independent India. There was a * massacre of innocent
Sikhs - an orgy of killings that went on for three horrible days and nights. Sir, the
Government and the police refused to intervene and the minority community was
targeted only because of their identity - their beards, their turbans and their names.
(Interruptions)... Sir, a brave community that has made such huge sacrifices for
this country... (Interruptions)... Their courage, valour and sacrifices for the nation are

legendary. ...(Inferruptions)...
SHRI ANAND SHARMA (Himachal Pradesh): Sir, [ am on a point of order.
MR. DEPUTY CHAIRMAN: Let it be over. ..(Inferruptions)...

SHRI NARESH GUIRAL: Sir, now when we should be applauding the Ontario
Assembly in Canada for terming this horrible incident as a genocide which it was,
it is very strange that our Government's spokesperson has called the resolution

'misguided'. ...(Inferruptions)...

* Expunged as ordered by the Chair.



